FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
TOPLINE COMMODITIES PRIVATE LIMITED (IN CIRP)

Engaged in manufacturing of PU leather by PU coating on fabric
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

. |Name of the corporate debtor along

Topline Commodities Private Limited

with PAN &CIN No. AFGPP4036A
U67120WB1993PTC058327
2. |Address of the registered office 2, Brabourne Road, 6th Floor, Kolkata,
West Bengal, India 700001.
3. | URL of website https:/www.indiapu.in/
4. | Details of place where majority of fixed Factory situated at D-3/162,163, & 172, GIDC Industrial
assets are located Estate Dahej-Ill, Dist.-Bharuch, Gujarat-392130
9. | Installed capacity of main products/ services

1,08,00,000.00 MTRS p.a.

6. | Quantity and value of main products/

services sold in last financial year

Quantity of the product: 1496.62
Thousand Meters (Approx.)
Value of the main products: INR 30.23 Crores

7. | Number of employees/ workmen

50 approximate as on ICD

8.| Further details including last available

financial statements (with schedules)
of two years, lists of creditors are
available at URL:

Details related to CD can be obtained by sending an
email to topline.cirp@gmail.com

List of Creditors will be availahle at the following URL
https://ibbi.gov.infen/claimsfront-claim-details/19126

9.| Eligibility for resolution applicants under By sending an email to topline.cirp@gmail.com
section 25(2)(h) of the Code is
available at URL:
10.| Last date for receipt of expression of interest 06-Dec-24
11.| Date of issue of provisional list of 16-Dec-24
prospective resolution applicants
12.| Last date for submission of objections to 21-Dec-24
provisional list
13.] Date of issue of final list of prospective 26-Dec-24
resolution applicants
14.| Date of issue of information memorandum, | 31-Dec-24
evaluation matrix and request for resolution
plans to prospective resolution applicants
15.| Last date for submission of resolution plans | 30-Jan-25
16.| Process email id to submit EQ topline.cirp@gmail.com and physical copy at
CK 104, Sector ”1 Salt Lake, Kolkata, WB 700091
b stol Geal, 874
Date:14.11.2024 HE 2 Avishek Gupta

Place: Kolkata

L 2014
UL SR

Interim Resolution Professional
Topline Commodities Private Limited

Registration Number: IBBI / IPA-003 / P -N00135/2017-2018 / 11499
Registered Address of RP; CK-104, Sector 2, Salt Lake Kolkata, West Bengal- 700091
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PUBLIC NOTICE

NOTICE is hereby given to the General Public
by Messrs. Sri Aranath Logistics Limited
(Formerly known as LMJ Logistics Limited),
lawful lessee of entire Plot No.13 situated at New
Kandla, near West Gate No.1, District —
Gandhidham, Guijarat, that the original lease
deed dated 18.07.2005 between The Board of
Trustees of the Port of Kandla and LMJ
Logistics Limited (presently known as Sri
Aranath Logistics Limited) with regard to ALL
THAT part and parcel of the plot of land
admeasuring 7500 Sq. Mtrs. being the area of
Plot No.13, South of National Highway near West
Gate No.1 situated at New Kandla, District —
Gandhidham, Gujarat, has been misplaced and
not traceable.
Police Complaint has been filed in Hare Street
Police Station on 9 November 2024 and the
said complaint has been received for inquiry
under G.D.E. No.793 dated 9t November, 2024.
If any person has found / is in possession of the
said document, you are requested to contact 033
22300757 | 09769282172 or send the said
documents to the below given address.

Sri Aranath Logistics Limited

GorIAl Trad FA 2R (@, ‘aF T
mgﬁ.:j&oqs AT YIRS
y G (AGC e Siie
SIRFAICER (Pl 90 O efifelo 23|
CTIF R ATCO B(J : HLABABYRO8 |
ST SRR A Sreifaafe aE |
AR R NERST

NI N 00 of 20425 ot EEINKDHY
Irilee NI for Supplying,
instaliation and testing
of baaring for Gouranga
Setu at 10.50 km, on
HrnshmgBr ar Nabradiwg Dham

submission
end di-22/11/2024 upto
100 P-M. Please s2e websil
http:www.whpwd.gov.in

Sal-
EE/Nadia Hway Dhv.-|

ASANSOL MUNICIPAL
CORPORATION
CORRIGENDLM

MIC [CO Ne 23508

AMRUTZ CIARCIZ4-25

dl. 230,204 Bid
SubmiRaIn P
A M instean af

191124 Wisll 1o website

woww whienders gavan

20B, British India Street, 6 Floor, . Kolkata-700069
Ph No. 033 22300757/ 09769282172

Email: sriaranath@gmail.com
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TP+ 5Y - 99-80€0-4DDD
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C741: www.gptinfra.in
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Khardah Municipality
Khardah, North 24 Parganas
E-TENDER NOTICE

Tender Notice Number:
KDHM/31/PWD/01/24-25 to
KDHM/31/PWD/23/24-25.
E-Tender ID: 2024 _MAD_768928
1 to 2024_MAD_768928_23.
Categories of Work: Construction
of Road, Drain, Etc. Last date of
Submission on 29.11 2024 upto
15:00 hours. Details of tender
notice can be seen at www.
khardahmunicipality.in &
http://lwbtenders.gov.in
Sd/-
Nilu Sarkar
Chairman
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WEST BENGAL AGRO INDUSTRIES CORPORATION LTD.
( A Govt. Undertaking )

Registered Office: 23B, Netaji Subhas Road, 3rd Floor, Kolkata-700001
NleT- 277 (3rd Call). 169 to 175/2024-2025 Dated- 13-11-2024
e-Tenders are invited by the Executive Engineer on behalf of
West Bengal Agro Industries Corpn. Ltd, 23B, Netaji Subhas
Road, 3rd Floor, Kolkata-700001 from bonafide and resourceful
Agencies for completion of Civil & Electrical works at Nadia,
Malda, Dakshin Dinajpur, Murshidabad, Bankura, North 24 PGS
and Howrah District. Tender document may be downloaded
from. http://wbtenders.gov.in Bid submission start date- 14-
11-2024 after 9.00 am. Bid submission end date- 29-11-2024
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UTTARPARA-KOTRUNG MUNICIPALITY

e-Tender No.: UKM/PWD/019(e)/2024-25 dt-13.11.2024

1. Upgradation and Rejuvenation of Electrical Installation and
allied works Phase-l at "MahamayaSishu-O-Matrimangal
Kendra" under UttarparaKoutrung Municipality.

Bid Submission Closing Date: 02/12/2024
e-Tender No.: UKM/PWD/016(e)/2024-25(2" Call), dt- 13.11.2024
1. Connection of Branch distribution line with the ESR pipe line
including supplying and laying DI pipe installation of valve and
construction of valve chamber as required complete in all re-
spect at Makhlasasthitala in ward no-20 under Uttarpara-
Kotrung Municipality.

Bid Submission Closing Date: 23/11/2024

For Details: wbtenders.gov.in
Sd/- Chairman,
U.K. Municipality
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— — | _APPENDIX -IV-A - E-AUCTION-PUBLIC SALE NOTICE of INMOVABLE PROPERTY/IES _ PUBLIC NOTICE
) pnb Housing | g aucTiowsace NOTICE FOR SALE OF IMMOVEABLE ASSETS UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND JAGAT TRADING ENTERPRISES LIMITED [Under Section 102 of the Insolvency and Bankruptcy Board of India, 2016
B L L Ficg. Ofi- 3 Floar, Antriksh Bhawan, 22 Rastarba Gandhi Marg, New Delhi-110001, Ph..011.2339T1 M, 2313T17Z, 23709414, Web:-www.pnbhousing.com egistere ice: , Magnum House-II, Karampura Community Centre, FOR THE ATTENTION OF THE CREDITORS OF RAJNEESH MAGAR
e oy Or 3 i WCLILar BB} : 1 i W L i N : . H P i i ita. i H T
Er:rr';vart'_-.' fies) désn.rihal:l i C_ulur@ﬁnu-[! Fni:g.' a E._*.l'_‘d'larged in tha Eau:lmﬁﬂ%d-hur. m%n:n_s‘.rmh'.ﬂils-j'F'h}lsil:.al fﬂmﬂmﬁégﬁ:h %.;-5 tﬁm,ﬂ.l‘?bl:gn |:E'|ﬂ5 dasj:!rﬁdﬁlﬂ E-mail Id: jagattradingenterpriseslimited@gmail.com, Website: www.jtel.co.in Rekevant Parboalars
TII;J'IIEJEE I BE.ET ":ﬂag%ul{grnilr-iuge;ﬁ-lgﬂ;n%|1nnsneﬂ hek}u:mngﬂnanu Limibesdlcecureds Coadiboe, will be sokd an ] CAS IS WH and WHA STATEMENT OF STANDALONE UNAUDITED FINANCIAL RESULTS y |F :T;:ﬁ?nr debtor!  personal | Rajmeesh Magar S'o Sh. Sura] Bhan Magar
Mofize is hersh &n o horrowen slimorigegons)Legal Heirs al Representative, (whether Known or Unknown), executon's), sdmanisfratons), successonsh, s
assignee|s) of IlFlg::E ciive hn?rurl:hErEJ m%%a:icrﬁ]-%ﬁne I:IEl:ELaerl'.:“lal:ljl a?1he case may be indicated in Columa I'IEI-JJ( undar Rule-3{6) & 9 o Ihe[ ecunty Interast FOR THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2024 2, |Mamw & CIN ol Corporate | Ws Bulland Buildtech Private Limited
Enforcement Rules, 2002 amanded as on dale. For deladad terns and coaditions of he sale, please refer Lo tha link provided in Ms P‘h Housing Finance Limited/ (Rs. in Thousand, except EPS) Dabitors) CIN: U45201DL2003PTC1 22459
secured creditor's website e, www.pnbhousing.com. : d e £ T PR P Y FoT A R e e R L~ Y T T Y :
ol Nameof | Dmanced | e | Desgriplonol e Ragerve | WD T e | B0 | agee | Dol | oows | |- | QuartorEnded | HaliVearEnded | | O |Adiess of e debior persona|Flal No. 1606, Towsr - A SOS NRI Residency.
e BorroweniCo- Amaunt of i Pri [ af of Incre- -ﬁgﬂ» Auctian & | Encum- quaranior Saclor - Dmega -2, Greater Wokia, Gautam Budh
mrﬁ', i ged tﬁ lelb ﬁrﬁ‘ m«f Pﬂl Thne | brances! No. PARTICULARS 30.09.2024 | 30.09.2023 | 30.09.2024 | 30.09.2023 Nagas, Ultar Pradesh - 201308
- — o : - ?’" (Reviewed)|(Reviewed)|(Reviewed)|(Reviewed)] | 4. |Data#s of order admitiing | CP{IB) No. T91/ND{2022, Order dt- 05/11/2024
RHL/NOVOS1T! |Rs. 29,13.114.60) Physica! |LG-12, LGF {-1st Flocr) Gaur City Centra [Lower|  Rs, Rs, [16122024| Rs | 05122024 |17.92.2024 | Wany ;
H4TT, Saleem | Domand Notice Ground Floor Gaur Ciy Gentra ot No.o-1-/{ 36,50,008- 13,5530 10,000-| betwesn | between | *HiL/Not 1| Total Income from operations | 5350.43] 20,531.38 | 8,938.04| 23,917.19 nsohyency apeicetion fupkaded an NGLT portel oy 071 1HERM)
niseama 8. | I aur Cily, Sechor gar Mishan ] - own ) . 5. | Resciution Pracess £ ik 11724
B.0.: NOIDA | Chawk, Groater Noida, Uttar Pradesh-201310 to 530 PM | 1o 3:00 PM h 2 | Net Profit / (Loss) for the period (before Tax, 1,128.03| 21,150.59 | 3,667.00| 17,540.22 D:;u i i ol ok ol B H
DOZ1E6E0000020 | Rs.24,03,247 87 | Physical |E-232, FF. Swaranjavantl Puram Ghaziabad,|  Rs, Rs. [16.12.2024| Rs. | 05122024 |17.92.2024) "NIL/Mot Exceptional and / or Extraordinary items) B LE;,,. ale for submission of claims | 26112024
ool Nuar Jade. | Dot otk e Utar bradesh-201010 060,000 .50, - e el T 3 | Net Profit/ (Loss) for the period before Tax 1128.03] 2115059 | 3,667.00] 17,540.22| |5 Faricuiars of the Resoiution | Rajesh Kumar Parakh
E','D': J;natpuri T ik | " e I ; - : 5.30 Fudmtu 300 PM o (After Exceptional and / or Extraordinary items) Professonal with whom claims | Reg Ne.: IBEHIPA-0011P-POD272/2017- 18/10516
ther with the further interest @18% p.a. as cable, incidental expenses, cost, charges efc. Incurred upto the date of payment andlor realization thereof, : ; i ; : HoT
T8 the best knawledge and Information B the a.iﬁ-:t_l:ed_ Officer of PNE Housing Finance Cimited, there are % CHRar SNCUMBRANCes! clabms in respect of above 4 | Net Profit/ (Loss) for the period after Tax 847.60| 21,329.35| 2,954.89| 17,540.22 Takiantis e ir;: ﬂ;idﬁ!ggﬂ&ﬁzﬁumﬁ 17
mﬂnﬂnnﬂm{ﬂﬁ I?Fﬁmﬂ ﬁ““ oot whﬂmﬁd“ﬁliﬁdm e cnmm"te’?t’éﬁ' gunh'?:lr ?rt"l'ch Hnﬂgﬁhﬁm?' mtﬁfﬂmd‘?m o4 1"lJ:m:":g'm (After Exceptional and | or Exraordinary terms) & |Ad il i of tha|Add r5'1'”§'"d'_'F'|" W.E.A. Karal Bagh, N
purchaserio I 3k nisiner ana. -] pmspecl:we [eie SEMENDIQOErs: are reqies INQepEEnaently ascanaln ine Weracl Meninad ancumDborances. . . 3 oresg - En e-mail the MeBs:-2'al, £ Do, WEaM. agn, Mew
[1.) As on daba, thems is na ander restraning endlar courd injunclicn FNEBHFLhe authodized Cificer of PMEHFL fram sslligg. afenaling andiar dispasing of 1ha above immavails 5 | Total Cqmprehengve Income for the Pe”°d 846.99 21,343.46 2,899.66| 17,540.22 Respiution  Professonal, as | Defhé-110008
propertiessecunad assals and skalies 15 manfonad in columa no-K (2.} Tha prospachiva l:lurl:l'.asenhs:lr.‘ar and imferesiad parties may independenlly laka ha mspatclion of tha (Comprising Profit / (Loss) for the period (after Tax) rgisterad with the Board Email: parakh rajeshigmad com
eacing in e proceedingsiorders passed eic, Il @y, stated In column nie=K- Inciuding Bl not Smiled Lo the tile of the documents of the e periainmg theneln avadatle with e and other Comprehensive Income (After Tax) e T e
MBHFL and satisfy themaelves in all respects prioe to submitiag henderid applicaton farm or making Ofer(s). The bickenis) has b sign the terms and conditions of 1ha auchion 8. | Address and e-mail o be used | Address: GOE & Floor, Mew Dalhi Hausa,
g}?g '.'|1'|h1h|_|=-Ii E1|r nn._tl|rHEﬂﬁg nn‘.F s nlle-.'mﬁ ::-‘Iﬂub?:r!a:.;-l nflr;e SEﬂurnr Ir:1r:rE§.'. :Enfnrf:en-Em;-guiegr.rglfﬂl.:ME hq‘derﬁjrhm?:;lrnrlas&ris ﬂ%:‘ll:;!ll n:iur:d i dl;p-:‘.ﬁiriﬁ_"*.'ii 6 | Equity Share Capital 50,816.40| 50,816.40 | 50,816.40| 50,816.40 for comespondence  with  the | Barakhamba Road, New Delhi-110001
B Emol BRI DPICE, [INCRISNVE af 2Ermas! mon on tha same O N0t S3ler han nest warkng day, EQE Mey 08 COTINMEed [N 1800 O en s onte afar recep K ! i F 1 ii-m
of 25% of the sala r.l.',F: by the secured cradstar in auf.fmamg wilh Fule 92 of the Sacunily Intarast {Enforcamant) H'Jll-.'? 2002, Thia ramaining 75% of the % sale considaration 7 | Earning Per Share (FV of Rs. 10/- Each) Resoltion Professional Email: pirp | 002ggmail.com
amount has to be deposited u:F ihe purchaser within 15 days’ from e gale of acknowledgamant of safe confirmsalion lefier and in defaull of such depesit, the awthorized offices for continuing and discontinued operations) 10, | Retevant Forms in which claim to | "FORM B”
shak farfedt the par payment of saie conskHeration amount within 15 days from the date of Bxpiry of mandatory perod of 15 days menfioned i the sale confirmation fitter and the Basi 017 4.20 058 345 b filed avadable al Wab fink: niips:ffwww, ibbi.gov infhomeldownioads
rrpErtE.*s.en.-.'&'l asget shal be resald as par the pravisians of Sarfass) Act [-Ig Mis C1 India Is'mate Limited would be assisting the Authorised officer in conducting sale a) ?ISIC : : . : -
rough an e-Auction having its Corporate office at Plot Mo. 68, 3rd Floor, Sector 44, Gurgaon, I'iar!rana 122003 Website - waw.bankeauctions.com For any assistance b) Diluted 0.17 4.20 0.58 3.45 Motice (s hereby rven thal the National Company Law Tribunal, Delhi -Court-ll, has ardared
redated o inspection nfmasﬁﬂama' or obtaining the Bid Documants and for any other %uurgr of for "ﬂé"’“ﬁ"’“' you have to co-ordinate with Mr. Munzndra Kumar, the commancement of an Inscévency Resolution Process of Mr. Rajneesh Magar-(PG of Mis
Pawan Kumar, Toll Froe : 1800 120 8800, E-Maii: auctiong@pnbhousing.com, Is authorised Person of PNBHFL or refer to www.pnbhousing.com. Note: The above is an extract of the detailed format of Quarterly & Half Year Unaudited Financial Results - Bulland Bulldtech Private Limited on 05/11/2024,)
PLACE:- NOIDA, JANAKPURI DATE:- 13.11.2024 SOJ- AUTHORIZED OFFICER, PNB HOUSING FINANCE LIMITED as per IND AS compliant filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing and Other The craditors of Mr. Rajneesh Nagar ane heraby caled upon 1o submit thair claims with proaf 2a
Disclosure Requirements) Regulalions, 2015. The full format of the Quarterly and Half Year Unaudited Financial or biefore 2611172024 15 the Resalution Professional al the address mentionad agalrst entry No, 9
Results as on 30.09.2024 are available on Company's website, www.jtel.co.in and Stock Exchange website, The creditors shall submit heir claims with proof by electronic means or wilh proof by post ar by
ey For, JAGAT TRADING ENTERPRISES LIMITED | | 5Fome means |
AGA RwAL nu PLEx BDARD MI LLE Ll M lTED or, Sd/- Submission of false or miskeading proofs of claim shall attract panalties.
. PRAVEEN KUMAR GOEL Rajesh Kumar Parakh
) , CIN: LQQEQBDHQHPLEMME:E , Place : New Delhi ( Director ) Date: 1411/2024 Resolution Professional
Hegd. Office: 21 T.Aganwal Prestige Mall, Plot Mo, 2 CDI'I"ITTIUTI“}' Center, Along ﬂﬂ.alj MNa. 44, Pilampura, Delhr - 110034 Date : 13 November, 2024 DIN No: 00021153 Blace: Maw Dalhl BEKIPA-001AP-POOZT 2(2017- 1810516
Board: +31 11 47527700, Fax; +91 11 47527777, E-mail: agarwalduplex1984@gmail.com; Website: www aganvalduples. net
UNMAUDITED FINANMCIAL RESULTS FOR THE QUARTER & HALF YEAR, ENDED 30TH SEFTEMBER 2024
(Rs. In Lakhs)
(STANDALONE} FORM G
sl Particufars 30-Sep-24 | 30-Sep-24 | 30-Sep-23 | 30-Jun-24 | 30-Sep-23 | 31-Mar-24 INVITATION FOR EXPRESSION OF INTEREST FOR
No. 3months | 6months | 3months | 3 months | 6months | 12 months ARIHANT CLASSIC FINANCE LIMITED TOPLINE COMMODITIES PRIVATE LIMITED (IN CIRP)
{Unaudited) | {Unaudited) | (Unaudited) | {Unaudited) | (Unaudited) | (Audited) (CIN: LES910DLI995PLC431057) Engaged in manufacturing of PU leather by PU coating on fabric
1 | Total Income from Operations 5201.81] 1010887 4057 36 481708  B33348| 16,862.33 feg. Office: E::ajl 'r;n;ﬂgn:;:'aﬁigi: _n'n;_:_':'ai'lr_':"::r:wf":‘;tI::?sl [jEHa“ril:‘;;;:lr:::ilc 'I':"H =TS (Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
2 |Met Profit | (Loss) for the perod (before Tax, 405 10,84 25 54 SR8 5142 263 - 7’ @g e - . SETRI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
Exceptional andior Extraordinary items) HE’I‘;’“‘“ of ‘é"‘;‘-';':gﬁsd F'“?gﬂ‘ﬁff 5”‘.‘5;‘":“ } | RELEVANT PARTICULARS
3 | Met Profit | |:LI:|‘3-'5-:| far the pﬂﬂl}d before tax iﬂﬁ'ﬂr 4.96 10.84 25.54 5.88 51.12 263 air year ende ep.. alue in RS, Lacs 1. IName of the corporate debtor a|ong Top”ne Commodities Private Limited
Exceplional andlor Extracrdinary tams) Particalars Ouarter ended (in Lacs) | Hall year Ended {in Lacs)) Year Ended with PAN &CIN No. AFGPP4036A
4 |Net Profit ! (Loss) for the period after tax (after 8.84 523 18.99 -0.61 36.13 -12.39  30-08-2024 | 30-00-2023 | 30-09-2024 | 30-00-2023 | 31-03-2024 U67120WB1993PTC058327
Exceplional andior Extraordinary tams) . {Un-Audlted) | (Un-Audited) | (Un-Audited)) (Un-Audited)| {Audited) 2. | Address of the registered office 2, Brabourne Road, 6th Floor,Kolkata,
5 |Total Comprehensive Income for the period 8.64 8.23 18.99 -0.61 3813 e b oy 1Sy | S35be | V-1 GWHN West Bengal, India 700001,
[Comprising Profit/ {Less) for the period {after tax) N&H;Lfmde';?,fﬁ;::gxﬁ,_.ﬁfﬂ__'ﬁi,ﬂ;” Meze | BT 10100 | 23332 | 52088 3.| URL of website hips:lwww.ndiapun |
and Other Comprehensive Income (after tax)] Mt Prafil | {Logs) Tor e panod bl lae 14878 182 77 16100 233 92 — 4. | Details of place where majority of fixed Factory situated at D-3/162,163, & 172, GIDC Industrial
& |Eguily Share Capital 1350.00 1350.00 1350.00 1350.00 1350.00 1350.00 {afar Exceptional andior Extrpardinasy ilems#) assets are located Estate Dahe}-Il, Dist.-Bharuch, Gujarat-392130
T Haserves [E'IGIU{"FIE Ravaluation REEEWE] A5 - 5 e, H 1837.84 f-"]E[ Prafit ! iL_F355:: for tha pancd 31:|I'."|' rEI.I 011,530 168.07 19648 WK 4T LBE. 38 5. | Installed CapaCity of main prOdUCtS/ services 1,08,00,00000 MTRS p.a.
shown in audited balance sheet of previous year {afer Exceplional andior Exfraardinary flemsd) ) 0 0 | 0 | i B 6. | Quantity and value of main products/ Quantity of the product; 1496.62
; Total Comprahansive income for the period services sold in last financial year Thousand Meters (Approx.)
& |Eamings Per Share (of Rs. 1/- sach - : ; - : .30 168.07 120.48 20547 | 48538 y pp
1. Basic | J 0.00 0.00 0.01 0 0.03 0.02| | v Otvr Somrteneae et fhe ] Value ofthe maln products: INR 30.23 Crores
2. Diluted: 0.00 0.00 0.01 0 0.03 0.02| | Equily Share Capital ' o 101481 | 1,014.81 | 1,014.81 | 1,014.81 | 1,014.81 7. | Number of employees/ workmen 50 approximate as on ICD___ :
: Fina e | A AT 8. | Further details including last available Details related to CD can be obtained by sending an
Notes: | fﬁﬂﬁ]&;ﬁgﬁeﬁ?ﬁtﬁ ;T;"rsrp;: olecbad financial statements (with schedules) email o topline.cirp@gmail.com
1. The above is an extract of the detailed formal of Unawdited Financial Result for Quarterly & hall yearly anded 30,00 2024 filed wih the o g = T _F'T £ of two years, lists of creditors are List of Creditors will be available at the following URL
Stock Exchangss under Regulation 33 of the SEBI (Listing and Other Disclosure Requirsments) Regulations, 2015, The full format of the o contneing e available at URL: https:/fibbi.gov.in/en/claimsffront-claim-details 19126
Quarterly & half yearly unaudited Financial Results are available on Stock Exchange websites {www.msel.in) and website of the company Btk ' 110 186 110 202 279 9. | Eligibiliy for resolution applicants under | By sending an email to topline.cirp@gmail.com
Mtp:s:Hmvw.agamalﬂup!ex_.net{ﬁnarmml-resuﬂﬁ. . . . _ Diuled: 190 1.68 119 2.02 470 segltlobrll 25(2&}:&01‘ the Code is
2 . The above results were reviewed and recommended by the audit committee and taken on record by the Board of Director at its meefing Note: available at URL: —
held on 13.11.2024 and the Statutary Audilor have carmed Limlted Review of the same, i. The shoveis enaxiract of fhedetailad format of UnaudBad Financial Resutts for tha guarter & hall year ended an 30" Septembsar, 10. Last dat.e for receipt c.>f'expre'33|0n ofinterest | 06-Dec-24
Agarwal Duplex Board Mills Limited 2024 Sled wilh Ihe Stock Exchanges urder Regutation 33 af the SEBI (Lising and Othwer Disciosure Requiremands) Regulatons, 11. | Date of issue of provisional list of 16-Dec-24
2015, The full format of tha Quariery & half yearty unaydiad Firancial Results for the quariar & hatf veer endad on 30 prospective resolution applicants
; Sdl- ?ﬂpfmn'ﬂl:r E:'IIH arn avalabla on the tha webhsio of the Comparny (wwawwanhanbiases in] and on e waebsilo of MSE] 12| Last date for submission of objections to 21-Dec-24
St G z fl'm“EEEI . I be e by tha Audit Commilies and appeoved by lhe Boand of Direch fai i provisional It
i | g 200vE MEsUIE NaWE D T L meni 4l e o oy o racians all e e CUvE . : :
Flacb_ : Delhi Mana:glrfg Directar Messtings heddd on Movember 17 2024 Th,-'::llr..lr'-ﬁ.u,n,s-harl Financal Resulls ang prapared inaccordance with the Indsan .ﬂmﬁ:rmg 13. Datel otf ISsue ?.fﬁn?l list of prospective 26-Dec-24
Date : 13/11/2024 DIN: 00017498 Slanderds {Ind AS) a8 prescribed under Section 133al the Companies A, 2013, eSOl '9” app |c§n S :
S Thafgresiomapreiocsgroromtieonagoiged amerscesar Dl e, | 0o
For and on behalf of Board ; ; ?
Arihant Classic Finance Limited plans to prospectl\(e resolutlon apphcants
50/ 15.| Last date for submission of resolution plans | 30-Jan-25
SHAKUMEBHRI PULP & PAPER MILLS LIMITED Date . 1 _a-:ﬂ.'EDE& Msyur Jain - Managing Director 16.| Process email id to submit EOI tg}gll?&cgp@tgml?l.scolﬂarlld p&]ylslélctal (ixl%y 761(;0091
CIN: L21012UP1986PLCOOTET 1 Place: Deihl (DIN: OB26354) , Sector II, Salt Lake, Kolkata, o
Regd. Office: 4.5 KM, BHOPA RAQD, MUZAFFARNAGAR -251001, UTTAR PRADESH, Date:14.11.2024 Avishek Gupta
website: shakumbhnpulp.com, Ph. No.-7B35512368 | E-mail: shakumbhr@yahoo.com, shakumbhripaper@gmail com Place: Kolkata Interim Resolution Professional
2 Topline Commaodities Private Limited
UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED AS ON 30TH SEPTEMBER 2024 Registration Number: IBBI / IPA-003 / IP -N00135 / 2017-2018 / 11499
{Rs. In Lacs) SIDH AUTOMOBILES LIMITED Registered Address of RP: CK-104, Sector 2, Salt Lake Kolkata, West Bengal- 700091
e
CIN: L341020L1985PLCOZ0156
I:ET#'HDALDHEH Regd. Off.: B-13, 5iF GREATER HAILASH-I, HNEW CELRI-110048
gl Particolare 30-Sep-24 | 30-Sep-24 | I0-Jun-24 | 30-Sep-23 | 30-Sep-23 | March 31, 2024 Email 1Dz sidhindia985@gmail.com; Website: www.sidhgroup.in
No. 3 mon & months | 3month | 3months | 6 months | 42 month Extract of Statement of Standalone Un-audited Financial Result ) kotak
Ih! For The Quarter and Half Year Ended 30th EEPEETTIEIEI'. 1024 ':th- in LB-EE._I GP:. fotas Mahindra Bans KuTA“ “AH I HDHA Eﬂ" H LI M ITED
Unaudited | Unaudited | Unaudited | Unaudited | Unaudited |  Audited : LR e Regd. Off.: 27BKC, C-27, G-Block, Bandra Kurla Complex, Bandra (E), Mumbai-
. Correspond- NOTICE 400051, Branch Office: 7th Floor, Plot No. 7, Sector-125, Noida, UP-201313
’ ’ Particulars . 2 | | : 2 2
_1 |TotalincomefromOperations | 1806.36] 4.16271) 2256.35| 1747.28] 3693.53| 776967 st ET::I:]:;E ':Edgd“ﬁ":;‘: Vi Whert_etas,t_the unddersignetd bteing }f}e autholrized tofice(rj of If(otak Mathipdra Bta"!ktLtd.,tunctjezr Otgg
' iod (baf 5 . = : securitization and reconstruction of financial assets and enforcement of security interest act,
2| eiProfilaksinrapapedieion T Excopiinall 2 o 1i¥a =il teed e ended ended | PN Y ARF ended (54 0f2002) and in exercise of powers conferred under section 13(12) read with rﬁle?;ofthesecurity
3 |Met Profit / (Loss) for the period before tax {after 409 594 1.85 -50:81 -122.62 743 (INOB2024) | (30ME2024) | (30/032023) | (31/032024) interest (enforcement) rules 2002 issued demand notices to the borrowers as detailed hereunder,
Exceptional ltems) {Refer Notes Below) {Unaudited) | {Unaudited]| (Unaudited) | {Audited) calling upon the respective borrowers to repay the amount mentioned in the said notices with all
P 5 Y, Total Incame: ko Operalions 900 100 405 1145 costs,c_lr_ﬁrgesgr;)d expens(es;tnlagtualdate of ay.mer]}tylvlténtn 60 days:df]romthe d?te o{'recmphtoftge
f f ; 3 k . .ol ; : : : ' same. The said borrower(s)/ co borrower(s) having failed to repay the amount, notice is hereby
_.4 piet PE' fit { {Loss) for the periad after tax . 2.95 2.00 U'FE -fl'li:‘i E' QQE 62.3 2 Kat Profitiloss) for the perad (before Ta given to the borrowers/ co Lorrov_vers and the public in general that the undersigned has taken
5 | Iotal Comprehensive income for the penod [Compnsing 1.16 152 .52 {42.22) {92.18) 60,7 Excaptional andior Extracedinary Items®) -2 H0 210 {68 1.24 possession of the property described hereunder in exercise of powers conferred on him under
. : ' ’ ) T sl Proky m e hale section 13(4) of the said act r/w rule 8 of the said rules on the dates mentioned along-with. The
Profit / {Loss) for the perod {after tax) and Other % FTONLOYa) Hr T phrioc beone the,. g e e ; borrowersin particularand publicin Peneralare hereby cautioned notto deal with the propertiesand
Comprehensive Income (after tax)] ___tafer Excaptional andior Exlracrdinary lens-) | L 1 B I P S any dealings with the properties will be subject to the' charge of Kotak Mahindra Bank Ltd., for the
4, Mat ProfiLoss) far fhe perod afler tax (afler amount specified therein with future interest, costs and ¢ argfes from the respective dates. The
6 |Equity Share Capital Ja5.50 3B5.50 38650 8650 285.50 385.50 Excaptional andfor Extracedinary items) 280 240 .68 1.24 borrowers attention is invited to provisions of sub section (BI‘) of section 13 of the act, in respect of
: 7 = ST : : I time available to redeem the secured assets. Details of the borrowers, scheduled property,
7 |Reservas (exciuding Revaluation Reserve) 752.06 5 Tolal Compeahansh isoma kot haperioe . outstanding dues, demand notices sent under section 13(2) and amounts claimed there under, date
; [Comprising Profit{Loss) far the panod {afiar tax) of possessionis given herein below:
8 |Earnings Per Share [of Rs. 10/ each) anid olher Comprehensive Incoma(afier tax)] -2 B0 210 (.58 1.4 Name And Address of The Details of The 1 Date of Possession
1, Basic: 0.08 005 -0.02 -1.09 (2.43) -1.62 . Equiy Share Capal . 256,23 296.23 &9 23 296.23 BKrrower, r‘(l:o-Borm“Aer Loan Immovable Property g Bype ofdPﬁsgessso?
7 Diluted: 0 0B 0.05 0,07 109 |:2"¢3]| B2 T H:HEE!"Il_E'E {eaciuding ﬂE".'alljFaunﬂ Rezarve) as ccount No., Loan Amount All that piece and parcel of| 9 emand Notice Date
; : e b I Aayie o EExlanoa i o the s i o o Mr. Vipan Kumar at: 15/T, Gautam |property bearing House No. 4. Amount due in Rs.
Notes: - E’E'- ””5;5“35" - r : : ; Nagar, Yamuna %[ij, Agra, Uttar|10 having Khata No.-288|1.13.11.2024
MUt : . Eaming Per Shara {of Rz 5/ each]ifor Pradesh — 282005 & also at: House |admeasuring area 740 Sq.| 2. Symbolic
1) The above s an .exlra-cl of l..he de.!anled farmal r:ur.ﬂuarlﬂriy IJnaudn.efJ Fimancial He?ult fited with the Slock Ex-changes -.mdgr FEEQ:JIEDEH‘I 33 coeimig s, Seibnued Goeratons) No. 10, Khata No. 288, Gata No. 1194, | feet part of Gata No. - 119‘14 P)c;ssession
of the SEBI (Listing and Other Disclosure Requirements) Regulations, 2015. The full format of the Quarterly Unaudited Financial Resulls 1 Bask: 2 Dilutad 0.009 0007 1,002 0004 Green Garden, Mauza Baipur Mustkil, | situated at Green Garden|3 22 04.2024
are availabla on website of the company ‘www_shakumbhripulp.com . rrseens Agra, Uttar Pradesh- 282001 & Mr.|Mauza Bainpur Mustkil (KK.| 4 Rs 44,09, 885/-
. ; ) Anup Kumar Gupta S/o Mr. Rakesh Nagar? Hari Parwat Ward, | g pees Forty Four Lakh
21 The above rasulls were reviewsd and recommended by the audit commitlee and laken an record by the Board af Director at its maaling The abave iz an extact of the detabed fomiat af Cuarter Fnancial Reasss fled with the Stock Exchange under Kumar Gupta at: House No. 11b, Geet | Tehsil & District Agra- Ning Thous};nd Eight
: L : i g - Feculatian 33 of the SEBYListing and Other Declegyre Requirements) Regulaions, 015 The ull farmal of tha Govind Colony, Kalindri Bihar, Tehsil - |282001. Bounded as follows . :
e il St Emﬂp&n;:ff&;ﬁ:ﬂﬁ; % PAPER MILLS LIMITED Chiarer Fimanctal Besulls are sealable on the wabstes of be Sock Echangais) and he kbl enlily Etmadpur;LI\Z)istrict-Agra -2'532005.b - East: 30'00 wide road, gﬁmﬁgegnnddilagygtl)lggz
TR P P . Eranci S Loan Account Number:|West: plot no.12, North: .
| ¢ . | b 0 fher relesant Snancial 8 chan ,
ol B Thaiwacton et iiog. bl s fiem s ot S B e i | 60 o Toprears rovse a1 Souh: hovesOf 08.10.2024 with
. B Pt o Loan Amount: Rs. 21,50,069/-|no.09. applicable interest from
Girish Kumar Agarwal 3  Exceptionai andior Extraordinary lems adusied in the Siatement of Proft and Loss inacoordance with ind- Rupees Twenty One Lakh  Fifty |Name of the Mortgagor: Mr.[09.10.2024 until
Place : Muzaffarnagar Whole Time Director A% Rules/AS Rifes, whichaver is appicable housand Sixty Nine Only) Vipan Kumar paymentin ful.
. i For Sidh Automobiles Limited
Date : 13-11-2024 DIN:06457199 il it oot Mr. Riyasat Hussain Sfo Mr, Shujaat| Al that piece and parcel | 1. 13.11.2024
Mame: Anil Sharmsa Hussain & Mr. Firasat Hussain S/o Mr. | of property bearing Plot [2. Symbolic
Place: Naw Delhi Desitination: Managing Direct Shujaat Hussain Both at: LIG-3/159,|No. 27 ‘admeasuring| Possession
- TN S SHYRITON. MARAIng HinsevOr Shaheed Nagar, Agra, Uttar Pradesh —|area 153.29 Sq. Mrs. |3 13.05 2024
Date: 13.11.2024 DiN.: 02328210 282002 & both also at: Hig-27, Indra|situated at IndraPuram (4 Rs'15 43274/ (Rupees

Puram, Agra— 282001 & Mr. Iqbal Ahmad | Yojna, Agra- 282001.

. ; . : |Fifteen Lakh Forty Three
at: 62, Peer Kalyani, Agra - 262003 & Mr. | Bounded as under: East: | 11,
’ Dattatreya Singhal at: 84, MMIG.|HIG plot no. 28, West: | Thousand Two Hundred
LANDMARK Landmark Property Development ShaheedNagar, Agra— 282001, HIG piot no 26. Norin: 40 |And Seventy Four Only)
BALMIAGROD P . . Loan Account Number: 0002666-|'inch road, South: HIG |due and anable as of
Cnmpan}' le]tﬂd Egg%OZA‘lmount' Rs. 7,84,958/- (Rupees lgmgbﬁ;heMort agor: 2p8pii(jaglé i?]t%ertstwf;gmh
. . OMANSH ENTERPRISES LIMITED Seven Lakh Eighty Four Thousand Nine | Mr. Riyasat Hussai & |0510.2024 untl payment
Regd. Office : 11 th Floor, Narain Manzil, 23, Barakhamba Road, New Delhi -110 001 Hundred Fifty Eight Only) Mr. Firasat Hussain infull.
CIN: L13100DL1976PLC 168942, Telephone Mo.: 91 43621200 Fax: (011) 41501333 RgecHfflea: Rk MieRinor, Shatasomn. Mot Sarsta amba:Snc Nw Dol = TR Mr. Mohammed Saleem Khan Sfo Mr[Al that piece and [1.13.112024
; s ¥ : lliyas Khan & Mrs. Shaheen Khan W/o Mr. | parcel of property | 2. Symbolic Possession
Website: www.landmarkproperty.in E-mail: Info@landmarkproperty.in Email |D: omanshwork@gmall.com, Contact No. +51-8826488284 MOh?mnRedrtSalefvabman IEloth at;\ 21, S?halglr(])go rF'lanmﬁgéstzri-r?{ 3. 2())/_05_2024
EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED 30TH SEPTEMBER, 2024 Extract of Statement of Standalone Un-audited Financial Result For The Quarter and Half Year Uttar Pracah 289002 & both aloe at: Piai |area. 1100 Sq.. Ft. ?R'uR:é; 8,03,911/-
Ended 30th September, 2024 (Rs. in Lacs )| |No. 428, 5t Floor Hertage Apariments, | S0.Sie & HEI08 | 6™ Tholsand. Nine
Quarter ended Half Year Ended Year ended - O e daat. 982001 & Mr|Enclave Lane,|Hundred and Eleven
Sl Particulars QT ERDOAL- Mudassir khan at: 2116 Ta| Mahal Gate. | na.cT/20ad Road, | Only) due and payable as
No Particulars RelLacs | Rs/Lacs | RsiLacs | RslLacs | Rs/Lacs | RslLacs Ing 3 months Agra- 282001. INEme of the|of 08.10.2024 with
| 30-Sep-24 | 30-June:24 | 30-Sep-23 | 30-Sep-24 | 30.5ep-23 | 31-Mar-24 Quarter | Quartar | previous | Year | |CoanAment R 6000 (hupoos o Mt a G dhr | 06162034 unt pymen
Unaudited | Unaudited | Unaudited | Unaudited | Unaudited | Audited anded ended year ended Lakh Fifty Thousand Ninety Nine Only) Khan infull
. E : 28 (30/08/2024) | (30/06/2024)  (30/09/2023)  (31/03/2024) | |Mr. Abdul Chaman S/o Mr. Shafi| All that piece and parcel of|1.13.11.2024
1| Totsl Incorms $0.50 5040 S S0t L T I TiUnaudited  (Unaudited] (Unauditeds | (Auditadi | | Aimed & Mr. Diishad Ahmed Sfo Mr.| property” bearing Municipal | 2. Symbolic
— — - [Rafer Notes Below) {Unaudited) | (Unaudited) | [Unaudited) | [Audited) R, (9 :
i i : 1 izl . j i s, i DS sy S Abdul Chaman & Mr. Gulzar Ahmed|No0.33/237 (OLD No. ossession
2 | Net Profit/{Loss) for the period (before Tax & Y o] e i Craations 0,00 0.0 0,00 102 S/o Mr. Abdul Chaman all at:- Municipal | 6154/6155). Loha Mandi Ward | 3. 17.05.2024
Exceptional ltems 38312 g04a & 5H (375.09) A Vefgseemy | | /P e A “*2 ) |No.33/237 (Old No. 6154/6155) Jatpura, | Built over Plot measuring 150 4.Rs.13,31,604/-
F ! ( ) | i 1 : . .
| 2 Neteross) e o G o, LTI e, RSN S0, i f s s s THve
j S . i : e il vy ks R ; , L - ayed Mushtaq all at: aja Ki istri ,
3 rE'qr_-‘,hl F'rrl.,ﬁlul:ILn;I:-Isﬂl for the pariod befors tax (after o - - —_— N — 1, Em.l:_l.lunall and Itrr _rllrd-:.-'dlnarglr iHems") - 10.38 {1.66 4 78 3272 !\3/'38/\’3%'7 {}g{a 8 Lrh Raeeg, ,/A\hma at: (P:La?esh.L FaSt.I:.g Propert)]/c _ll_la;] %U(Sjakr]dz FST?(
xceptional Items ? : 5 (375, A4 | (1,159.68) 3. Mel ProfiviLoss) for the period before tax (aher ,Jatpura, Lohamandi,Agra otey Lalin Tenancy of|Hundred And Four
i : : : Exzeptional andior Extracedinary items*| -10.38 .66 -4 78 3272 | |5gan Account Number : 0002670000 Bholu, IYest: Gali and Raasta, | Ony) due and payable
4 | Net Profit/Loss) for the penod after tax (after BRIt ol e e ety ] s - 2630 _ ort: Property ot Nooruddin, | as ot 08.10.2024 with
Etcagtional ems) 387.50) 5.73 789 | (381.77) s Lz | |* EiiriLese) i 18 pecat inc ve e o N iio-Thousand e | Name of the Morigagor M. | aop gadle  hierest
=% | I Al ] ; | A : { ; I i ; ; M. 10.
P , J = - - E"':EF'E':'“E'I End-ﬂ-:’_;t::ll'&.’:i’lﬂlral} '1E“E';'. _1':' 38 D'EE_ '”E_ 3”_2_ Hundred Ninety Nine Only) Abdul Chaman 949 ggg‘mentmfun, unt
5 | Total QU_T"'[J-'E*'E_‘-?S_“"E Income for the periad 3 Tftﬂl CWF"EE‘“E'EE 'r'ﬂfmr'"Fh;f" Lh.f.u F'f’ﬁ*:“m Mrs. Meera Gupta W/o Mr. Suresh | All that piece and parcel of | 1.13.11.2024
comprig prffss) o e paria ffor s e wmramn| ot | aw | am | | [Pl o e G gl
and Other Comprehensive Income {after lax) [387.50) 573 788 [ (381.77) 26.37 | (1,171,968} e e S - - s e | 282002 &alsoat: 53, Ews-1, Ground | admeasuring area 18.455 |3.17.05.2024
G. Equity Share Capital 100.56 100.56 100,56 10058 Floor, Kailash Pun,Agra, Uttar Pradesh | Sq. Mtrs. At Kailash Puril4 Rs.8.97 700/-
It ' - )| 1 3 1 i 3 Il 7 ne kAt Taechins Tk Z1ion R TR & Mr. Sandeep Singhal at: E-28, | Tohsil & Disti 'l (Rupees 'Eigh
6 | Equity Share Capital (Face Valus of Re 11- each) | 1,341,43 | 1,341.43 | 1.341.43 | 1,341.43 | 134143 | 134143 | |5 Reserves {excivding Revalusiion Resarve) 35 Kamla Nagar, Agra ~ 262004 & M | Konsbon. Boundenher Eact | Kuveh SevenShousany
i i £ A ! A ] raaesn. bounaed As— £ast: | Nine even [nousan
7 | Reserves (excluding Revaluation Reserve) 9 02737 5hc::'-':-r'- in {he Audited Balance Shest of the . Amit Ag%arwal at: 27/148, Assessli Prop No. 51(Ews-1), West: [ And ySeven Hundred
" _FI.EIIEI:IE_?E-.BI 0.00 IEI_I:I_':I I:LI:E:I___ 000 E(a)gﬁdAué’cogrﬁtN mber: 0002666000- 20| Wide Oad, North: Only) due and ayable
8 | Earnings Par Shares (Face Value of Re. 1L 8. Earning Per Share (of Rs 21~ each){for 5058 unt Number: ganw'\?y Sgrgper%, South: | as I(_)f 8I8'1'0i20 AE fW|th
gach) (not annualised) conlinuing and discontinuad operations) Loan Amount: Rs. 2,51,308/- (Rupees | 0P NO. 2o{EWs- .| 2hplicable Interest irom
A : - 1. Basic: 2. Diluted. -0.210 0010 .00 5200 | [Two Lakh Fifty One Thousand Three mig?fﬂegﬁaﬁ‘jpt;"'mwgm- Daymenio. !
(a] Basic (in Rs) 0,29 0.004 0,01 .28 0.02 (0.87) : Hundred EightOnly)
; N P Py Y T 009 P Notes: II\)IIrs. nghass_in h (élr’n‘aunan Wlto IV1I2 Al thﬁt giece aanjl tpe;\;celﬁf %.183.1152?_24
b iluted (in Bs. . A g. ; ; (4. 1 [ i th [ i inancial Resyl i an evendra Sin auhan at: roperty bearing Plot No. 14,| 2. Symbolic
5] | ) { l | i 1 The above 15 an axtract of the dete!nf_ﬂ ﬁ:urn.‘.am Quarter Financial Results fled with the Slnchfxcrargl:; Amar Watika Mauza Sikndra Agra gdnﬁesa/ring arga 118.33 Sq. 8session
: _ under Reguiation 33 of the SEBIListing and Cther Disclosure Requirements) Regulations, 2015, The ful Uttar Pradesh- 282002 & Mr.|Vards Khata No 190 and|3.13.05.2024
Note: There were no exceptional tems during the quarter and year endad 30th September, 2024, format of the Ouarter/ Half yearly Financial Results are available on the websites of the Stock Exchangels) Devendra Singh Chauhan both at: | khasra No. 299 Min. situated at|4: RS.2,97,503/-
A ) . ) : Lo : - . L o _ and the Kisted antity 11,0mV|_har,S astri Nagar, Agra, Uttar Mauza Sikandra, Bahistabad ;\IR.upees Two Lakh
The above is an extract of the detailed format of Quarterly and Annual Financial Results filed with the Slock exchanges 2 The impact ol e — i e R Pl ELadeash C2r§20r92 &Ng Bsﬂr%sh popularly known as Amar inety Seven
under Regulation 33 of the SEBI (Listing Obligations & Disclosure Requirements) regulations, 2015. The full format of the -:h:ngzgn:ﬁ :EHJEHIIDHE Lﬂﬁ;iﬁ shz"“gg:,iﬁgsi;niﬁsuélE:Eﬂ,:x'ﬂ:r EAERIDRETRN | ’ompound Ag};g%ﬁtwa@ahﬂ S Vatika, Agra, Uttar_Praesh, housand L1V
sarler =| Einanel e m i k t i: : _ : g Hospital, Agra. ounded As Below: East: Flo
G"'a'lﬂ'l:" 20d sanua) Finansial REE',J”E g Avgitianta gn. tha-stack gxchanges wehalas, WHILRAEING!E-fa0) SN 3 Exceplional andfor Exlraordinary ilems adjusted in the Statament of Profit and Loss in aceordance with Ing- LoarpllAccguntNumber: 0002666000- | No. 15 West: Plot No. 13, North: O:)I/);)bl((ieuzsarz)df
www. bseindia.com and an the company's website www. landmarkpropetty.in AS Rules/AS Rules, whichever is applicable |1_013A £ Rs. 322,566 R gas%ﬁ F?bOUtrt 3OfOFtﬁet Wide,| 0810 2624 with
i oan Amount: Rs. 3, - (Rupees | South: Property of Other. licable interest
For Landmark Property Development Company Limited, For Omansh Enterprises Limited | | spfRl PRI nE Tiosts snd Five | Name of tha ortgagor: Mrs. | from 09.10 2024 unii
Sdi- T 5'-":; Hundred Eighty Six Only) Rekha Singh Chauhan paymentin full
) * ame: Babulal Bhawarial Kharwa y
Place: New Delhi Gaurav Dalmia . R i : For any query please Contact Mr. Somesh Sundriyal (Mob- +919910563402) &
Date: 13th November 2024 Managing Director Elac?}r::lagﬂﬂ i [-Jr;:‘ FU:II:II;;EI;; Mr. Ritesh Chauhan (Mob- +917355036788)
ek e i Place: Agra, Date: 14.11.2024 Authorised Officer: For Kotak Mahindra Bank Ltd.
financialexp.epaptin .. . -
e © e © ‘ePang New Delhi 0 ©
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Staterment of Unaudited Financial Results for the Quarter and Hall Year Ended 30th September, 2024 Registered Office: 4, Mangoe Lane, Kolkata - 700001; Telephone: 033-2210-1221, Fax: 91-33-2248-3683, E-mail: administrator@mcleodrussel.com , Website:www.wmtea.com
JRLL AMTAINTS [H LAKHS, UKLEZE DTHERMREE STATEDY
. T EXTRACT OF UNAUDITED STANDALONE AND CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER AND SIX MONTHS ENDED SEPTEMBER 30, 2024
Enl.: Fariculas | Quastn Erdid | Hilla i
N [ Wieponber | Bodow |- W feplonir | :&nﬁr‘&:‘m HE:: . R in Lekhs oxcept for EPS
_ :.:Lm-ﬂ mu.-ﬂ-e e 0 e e T Standalons Consolidated
I' |- Rewenie Tom (parskons | AW | 555 mm| s i Quarter ended Six Months ended | Year ended -l:lu-rtlr ended Six Months ended Year ended
I | Citherincoms a5r | ode (P 51 1 E il Particulars e
it | Tot s 141 giagr | oras | mnsl asnesi sessl opes No, 30-00-2024 | 30-06-2024 | 30-00.2023 | 30-09-2024 | 30-09-2023 | 31-03-2024 | 30-09-2024 | 30-06-2024 | 30-09-2023 | 30-09-2024 | 30-09-2023 | 31-03-2024
i
W | Expenses ’ = |l io | {Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Audited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited)| (Audited) |
{a} Cranges n Vazhe of Shoees Traded 2535 .} 25 7TH 055 | HIGH] = et s e e red e = B — ——— A ey
(b} Employes Bunaft Expenses 1| 12 128 a0 258) BN 1. ] Tﬂ’rﬂl 1n|::;|rm TFUI‘I'I Upﬂ'fﬂtlnnl 136.88 | 542 5074 187.30 100 80 288 96 136.88 o042 o0.74 187,30 10080 £08 E‘El
S e e e Wit Ul 4 BT M R 2. | Net Profi{Loss) for the i
Al Bl s sz | | a0l e | (before Tax and Excoptional tams) 556.94 | (27,146.59) 51,81 | (26,580 59) 6328 | (3.93049) |  550.04 |(27,146.53) 5181 |(26,580.50) |  63.26 | (3.930.49)
VI | Income tax expenze ) 3| Hnl ProfitLoas) for this purlnd bofore Tax
Gttt ek - | % 7] 3 (afer Excoptional ilems) 55694 | (27,146 63) 51.81 | (26,580.58) 63.26 | (3,630.40) 556 88 |(27,146.57) 51.38 | (26,569.68) 6265 | (3.640.10)
- Iroma Tax for Earter Yaar chargs | forad . . . A B 4. | Net ProfitLoss) for the perod afler Tax 438,74 | (20,600 43) 114,15 | (20,253.68) 114.01 | (3,791.82) 436,80 (20 680 47) 11372 | (20.253.78) 113.40 | (3. TR2.53)
it s P = % | TOW VTR o) TY T TR e e B T B R L L ML L Lol B ik L L LR i B i Land B AL R L O] LALLM L
- —— a7 | 92 | ase| waes| 3| vaer 5. | Total Comprehensive Income for the period
'.'III: Cither comonehenster income (nel of Sax repense| [Comprising Profit{Loss) for tha period [after tax)
Tiemis, Lreal wall rrl B peclerasild Iy prl o boess ﬂF‘II:I olher Eumpmhnnﬂw |I1IIII'I"I-E :al‘lm luj-l (566.40) | (1 7.5 H'I] 1,781.70 11-E_.DEE- 31) 3,483 80 5 BAA _Bi" [55'!3 45) (1 i" 52‘1 'E‘Enb 1.781.27 |:1E {.P-E-H dﬂ] 346.] 28 5 HHAH 3t
e e N | - _ | 1El Fmd -up Equity Share Capital: Face value: Rs 5/- per share 109564 | 109564 | 100564 | 100564 | 100564 | 100564 | 100564 | 100564 | 1,09564 | 109564 | 109564 | 100564
obigaime i v it oo IO ot i ] N b o ot L vt ol . | oois o L e il B PR .. - ki =
117 Fair valaation of aqully sstiussans a F 5 = T L'Hhar Equity 1axdudlng Hwaluatm Ha-sawa]n as shown
- Cranges n fair valus of PYOCI aquy Insvumints : z : - | in the Audited Balance Sheet of the previous Year . . < . - | (7417.90) . . - - - | (7.95553)
-[ia niinss) on aan ol FYDC] pquisy instuments - = - = =
i} rome i dcharge) | oedi resting (o these B. | Eamings per Equity Share (EPS) (Rs.) (not annualisad) 3.88 (188.84) 1.04 (184 86) 1.04 (34.61) 3.98 (1688.84) 1.04 (184 BG) 1.04 | (34.61)
fems Tl will not be reclesshiad subsegoandy 1o _Hl:ltl =
the siajemen| of profe and nss s
Dther comprehensisg income for e year, rel of tax 1 1 The above results have been prepared in accordance with the Companias (Indian Accounting Standards) Rule, 2015 ("Ind AS") as prescribed under Saction 133 of the Companies Acl 2013
o Prmpnaimmeraisermopbir srhi ko j;‘wf 5;,331 | 2 The above is an exiract of the detailed format of Financial Results for the Quarter and Six Months ended September 30, 2024 filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and Disclosure
% | Other Equly i 0 |agmrm Requirements) Regulationa, 2015, The full format is available on the websites of the Stock Exchanges on which the Shares of the Company are listed, namely, www.bseindia.com, www.nsaindia.com and www.cse-indiacom, and
| Eamings par shirm also available an the Company s websila, wew wimilea.com.
Basic: ped Lililed samings par shane (e e H IS e MRS L L 3 The above resulls were reviewasd by the Audit Committes maeting and approved by the Board of Directors meeting, both held on November 12, 2024 The Limited Review for the Quarter and Six Months ended September 30,
Hirki ' ' ' ' ' ' ' 2024, has been carmed out by the Statutory Auditor, as required under Regulation 33 of SEBI (LODR) Regulations, 2015,
I Theaboseregubis e thequarer and had year anded 20ih Saptember 2004 Fave bean preparsd Insccondance withiha For Williamson Magor & Co. Limited
Indian Aomounting Standands (Ind AS) robfed under Baciion 113 ol e Compardes 821 3011 | nead ingether wih e Plaes @ Kodkals Lakshiman ﬂ.ihﬂh
Companiag |Indian Accoening Sancans) Rukss 2015 a5 srandad med Fave Basn mesrwsd by Ihe Audll Commifda Date : November 12, 2024 Chairman (DIN: 00027522)

ard spproved by e Baard of Direchive in hait rescaciive sestisge faid on: Y34 Movesher 2028, The Siatulory
Auhires haes epnasses an un madBed -opirikon on the ahove resuls

C1 - = . - Fa3 il 5 e i T |
O I et e o R HINDUSTHAN CREDIT CAPITAL LIMITED HINDUSTHAN CREDIT CAPITAL LIMITED
1 “Therswsenascectiona temsdurng Be parod, (Regd. Office:- 2ND FLOOR, UNIT D, 3, BRITISH INDIAN STREET, KOLKATA WB 700069) (Regd. Office:- 2ND FLOOR, UNIT D, 3, BRITISH INDIAN STREET, KOLKATA WB 700069)
4 [defarmad e Ansirts pod Ligdd gy sl r,;rimﬂrlggjal It Elﬁn:gmj CIN - L1 71 25WB1 983PLCO36209 CIN - L1 71 25WB1 983PLC036209
5 TheVahiabon ol issstments hedd se imentory has ndl beenrecogrisad and ssmewil Ba recogn bed ol pearand Email: info@hindusthancreditcapital.com, Websites- www.hindusthancreditcapital.com Email: info@hindusthancreditcapital.com, Websites- www.hindusthancreditcapital.com
A Figuites o e reminas s iiod hive Besn re-giouped o re-oass B o crdioim o e red i diicakon of Gimeil geied . .
i o o ot o Extract of Statement of Unaudited Results for the Quarter ended 30 June,2024 Extract of Statement of Unaudited Results for the Quarter ended 30 Sep,2024
SIEE--;l:iin'Er-".fLIFIIéE LIMITED (Rs. in Lakhs Except EPS) (Rs. in Lakhs Except EPS)
HIn- . . " :
SIDDHARTH SETHIA Quarter ended Flnanc‘;al dYear Quarter ended Quarter ended Fmancclial dYear Quarter ended
Flm-.whm DIH:I?TE?:-E 2l Particulars enee =l Particulars i
Dtz 13.11.2024 DHK: (OOGEST) No June 30, 2024 | March 31,2024 | June 30, 2023 No Sep 30,2024 | March 31,2024 | Sep 30, 2023
Unaudited Audited Unaudited Unaudited Audited Unaudited
= ; 3 SAM Large Branch Kolkata 1. | Total Income from Operations - - - 1. | Total Income from Operations - = -
SIS do ﬁ Indian Bank [EF i 14, India Exchange Place 2 |Net Profi/Loss) for the period (before (5.53) (168.43) (1.43) 2 | Net Profit/(Loss) for the period (before (6.57) (168.43) (8.23)
A wemeTaTe ALLAHABAD Kolkata - 700 001, West Bengal Tax,Exceptional and/or Extraordinary items) Tax,Exceptional and/or Extraordinary items)
2 3 3. | Net Profit / (Loss) for the period before tax (after (5.53) (168.43) (1.43) 3. | Net Profit / (Loss) for the period before tax (after (6.57) (168.43) (8.23)
SHOW CAUSE NOTICE FOR DECLARING AS WILFUL DEFAULTER Exceptional and/or Extraordinary items) Exceptional and/or Extraordinary items)
Ref. No. : SAMKL/WFD_SCN/2024-23/946 Date : 18.09.2024 4. | Net Profit / (Loss) for the period after tax (after (5.53) (168.43) (1.43) 4. | Net Profit / (Loss) for the period after tax (after (6.57) (168.43) (8.23)
Ta, Exceptional and/or Extraordinary items) Exceptional and/or Extraordinary items)
1.M/s. Shree Mahaveer Packaging Industries (Berrower Firm) 5. | Total Comprehensive Income for the period (5.53) (168.43) (1.43) 5. | Total Comprehensive Income for the period (6.57) (168.43) (8.23)
JK.BM. Complex, 1, New Taratalla Main Road, Kolkata - 700 0238 [Comprising Profit / (Loss) for the period (after [Comprising Profit / (Loss) for the period (after
2, Mr. Arun Kothari (Partner), S'o. Surendra Kothan, 28/C, Haramohan Ghosh tax)y and Other  Comprehensive Income tax)y and Other  Comprehensive Income
Lang, Phootbagan, Kaolkata - 700 0BS. (after tax)] (after tax)]
+ ﬂﬁfgﬁﬁi&ﬁ;ﬁ;ﬂ:ﬁ ﬂfg Arun Kathar, 28/C, Haramaohan Ghosh 6. | Equity Share Capital 383.82 383.82 383.82 6. | Equity Share Capital 383.82 383.82 383.82
Y ' Tk i ; 7. | Reserves (excluding Revaluation Reserve) as 438.87 438.87 607.30 7. | Reserves (excluding Revaluation Reserve) as 438.87 438.87 607.30
gﬁﬁéﬂg;?ﬂ?;::m‘Zﬁ@i‘:?::ﬂ?ﬁ;?:ﬁ:?“ with SAM Large Kolkata shown in the Audited Balance Sheet of the shown in the Audited Balance Sheet of the
Show Cause Notice for Declaring as Wilful Defaulter previous year previous year
Dear Sir 8. | Earnings Per Share (of Rs. 10/- each) (for 8. | Earnings Per Share (of Rs. 10/~ each) (for
At your request, Bank through it Kidderpare Branch, Kolkata has sanctioned contmu.lng & discontinued Operation) continuing & discontinued Operation)
credit facility of Rs. 1.70 Crore for manufacturing & trading of flexibla packaging a) Basic (Rs) (0.14) (4.39) (0.04) a) Basic (Rs) (0.17) (4.39) (0.21)
materats under sola banking amangaments to the Mi's. Shree Mahaveer Packaging Dilut R 14 4 4 ; 17 4 21
Industries whera 1st is Borrower firm, 2nd and 3rd are partners of the firm and b) Diluted (Rs) (0.14) (4.39) (0.04) b) Diluted (Rs) ©.17) (4.39) (0.21)
xaculed documentslagreanents. Note: Note:
Borrower has defaulted in meeting its paymentrepayment abligations 1o the Bank 1) The above is an extract of the detailed format of Quarterly Financial Results for the quarter ended 30 1) The above is an extract of the detailed format of Quarterly Financial Results for the quarter ended 30
as per terms of sanction. Despite of cur best efforts the borrower has failed to June, 2024 filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations & Sep, 2024 filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations &
rEQ”'E'”EEh‘hE a“““‘é‘“ dF:!'b;'Etiﬁf E”_"g at |last as per HtE“ g”&';f#;"iﬂ‘* abave Disclosure Requirements) Regulations, 2015. The full format of the Quarterly Financial Results are Disclosure Requirements) Regulations, 2015. The full format of the Quarterly Financial Results are
socaanis hins Doan chassiiag s Non-Periorming Assel on [ 0La074. available on the websites of the Stock Exchange(s) www.cse-india.com and on the Company website available on the websites of the Stock Exchange(s) www.cse-india.com and on the Company website
Bank h?ﬁ also "”'JE'E'""'E':' "“""?E" of f'rﬁ"“'i" 'Ta"ﬂgujz"l““ '”r""“ operalian of www.hindusthancreditcapital.com. www.hindusthancreditcapital.com.
account as well as non-compliance of terms & conditions of sanclion, more . .

; ; For and on behalf of Board of Directors For and on behalf of Board of Directors
specifically undernoted anes which isfare out of four actions set out by Resarve . . . . . . . . ..
E_F;nl,: af |n’,;:q for deciaration as Wilful Defaulter 4 Hindusthan Credit Capital Limited Hindusthan Credit Capital Limited
Grounds of Wilful Default : Sd/- Sd/-
Action of the unit / company, which | Reason & ewvidence which proves the Himanshu Garg Himanshu Garg

n un o . wihi . . . . . .

islare out of the four actions sot action of the unit / company & also Place: .N0|da DIN (Director) Place: .N0|da DIN (Director)
out by Reserve Bank of India for | support justification for declaration as Dated : 13.11.2024 08055616 Dated : 13.11.2024 08055616
DEE'EFEtiEI!'I as Wil'h.ll DE"FE-LI“:'ET 'Hl'ilfl.ll DEfELI"IEI' _— ] = x

Capacity to Pay but Unwilling to | MNet worlh of the borrower guarantor was

Pay 2.1.3(a) : as under - OCTAL CREDIT CAPITAL LIMITED > Stressed Asset Recovery Branch
;;;anﬂrl:thalarsflggrann:gﬁ?g;]?g‘:mi|Ilg {Rs. in Crores) CIN No. LT4140WB1092PLC055931 aai 3ﬂm m Kolkata Metro Region
tha lsnder ;;.,.E:'fn when i?hﬂi the |Nama 8 Designation | Networth | Investment 164, Shakespeare Sarani, Unit-ll 2nd floor Kolkata-T00071 ; . 4, Brat?(?urne Road, Kolkata - 700001
capatity 5 hengir the: said $1.03.2012 | in Business Website: www.occl.coin, Email: octalcrediti992@amail.com, Ph No. (033)2282-6815/18/99 Bﬂﬂk gf Baroda E-mail: sarkol@bankofbaroda.com
obligations. wpwAil Extract of Standalone & Consolidated Unaudited Financial Results DEMAND NOTICE
e, Arun Kothari 234 040 for the QuarterHalf Year Ended 30th Septamber 2024 TR ; — . . . ;
{Pariner) Standaland s Fh (¥ in Lakhs } Demand Notice u/s 13 (2) of the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act,
e T BT ::: “:"‘ e e ﬁdﬂﬂﬂgqﬁﬁr 2002 issued by the Bank of Baroda as Secured Creditor against the following Borrower:
s L r EL | i | Ear
Partn i ili : :
I e INo| PARTICULARS | Hm e WHM | e W 01083 Date of Notice / Name & Address of Nat.ur? and type of facility / Security Agreement with
Total 451 1.15 | Unaedited Wnadiiad Unaudisd | Unaudited Uraurbied Urandited Account Name / Limit / Rate of Interest / . b oo
NPA Dat Borrower 0 di brief description of Securities
From tha above. it is established that the 1 | Total Inoome from Operations o441 16.53 A1 041 1655 B:G1 ate Amount Outstanding
Pariners at the hme of acceunl declared x e ] ; . . | ;
; 2 | Met Profit/ {Loss) for the period [Bafore Tax, Exceplicaall 13(2) Notice Date: Borrower: OD & TermLoan / All that piece or parcel of Flat Nos. 001 & 003 on
as NP were having networth o nepay the i . A~ ;
Bank dues but have not pald the dues and! or Exiraordinary flems) 928 1.01 5.2 026 | 1101 B2z 14.10.2024/ Mr. Gopal Bajoria |Limit: 13.99 Lakh & 9.50 | the Ground Floor measuring more or less 1200
wihully = ot adionil siorsld M ! ik il I 3t & Mr. Gopal Bajoria/ | GC-47, SaltLake,  |Lakh/ Sq. ft. Super built up area of G+3 storied building
- - : : % | Share of Profit/ (Loss) of a0 Assaciates - . - 5 66 54,61 57,51 NPA Date: 30.11.2007 | Sector - II, Rate of Interest: OD-16%, | being Holding No. 125/1 of Bodhikanan,
Clause 2.1.3{c) - Siphaning of | Firm has achiaved salss figure of Rs. 25.39 4 | Net Profit/ {Loss) for the perlod before tax I Kolkata-700106 Term Loan —9.40% | Panihati Municipality, Ward No. 33, P.S. Ghola,
Funds : The unit has defaulted in | Cr. as par ABS of the firm for FY 2012-13 i A : di District — North 24 Parganas. Boundary (of
mtﬁzmu:g its t|:-aﬁ1melnt ';1 repa 5:1n1|:3 nt anm:l ‘h::?l-;; dan;_a:. -n-hn 31.1?13,30?3’_ wWas iAfler Excaplional and! or Extaondinary ilams) WM 11 h.22 74.92 109.62 63,73 1£n100u%gzlltstan ingason Land on which Mortgaged Property is located):
ogatons o g lgnder an a8 5. &, . WIHCH SNOwWs al menmmym E I [ + g 1 AV, ' . .. .
siphonad off the funds so that the | cash generation was Rs. 21.22 Cr. in the @ | Net Pt/ {Lases] for ne petiod after. fa Rs. 23,89,502.00 plus Elor:l.'l.Pll\/lltln,I\ICIpaElng%a(;,OSwthi. P’IIZE f'\tlo' .6d7’
funds have not bean utilized for the | FY 2012-13 idter Exceptional and/ or Extracrdinary items) 783 B0 514 7350 10731 B2.65 Interestand Other Charges Cz?n }nonoPasgége Owner G::ai Bajorfa wide
ey [ [ 1 . .
SF"-*':I;"* ‘_:i'-'g:'ﬁ?&n'ﬂ': ::"":irr'ﬁ r";ﬁ zge Howaver, credit lurmoves in the account in & | Tolal Camprehansive Incama for the pariod | _ ' | — : = : :
;‘:f;i' JEJEﬁim il L?HH : neth E-Ernrm :} the FY 2012-13 was only Rs, 6.30 Cr. Comprising Prfiti{Lass} for the: period You have committed default in repayment of credit facility mentioned above with further interest at the agreed rate availed from our
T The total outstanding balance in CC as on i J i ; . : branch as mentioned in the above. The bank has issued notice under the said Act to you to repay the outstanding amount in the
: 22.02.2024 is Rs. 1.04 Crores for which (after tax} and Other Comprehensive Income (afler taxj] | 12.58 13.42 401 63,61 8347 46.36 above mentioned table. The Demand Notices sent to borrower’s address by registered post has been returned unserved. You are
L’LﬁﬂilﬂﬁﬁiﬁZiﬁﬂgz;lﬂigﬁz Equity Share Capital | soope | sooce RODOS | 50008 | 50009 500,09 called upon to pay the dues together with interest within 60 days from the date of this notice failing which bank will be constrained to
. = exercise right of Enforcement of Security interest as against the secured assets given in the schedule of Securitization and
h - [of F 100 i . . . ) . Lo Do -
Eztf;aﬁggr?ﬁ Fam 1 the sccaunt should £ E.zrmr'ags..par shiare - oF * 101 etk - - Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002. This notice is without prejudice to any other right
: &) Basic () | 0% 07 010 147 215 1.25 remedy available to the bank including initiation of legal action.
H y g g
ance form the foregoing it is clear that = : : i i
Enrranar Kaa ok routed-all-salds b Diluted (¥ 016 a1y 1,10 147 215 1.25 NOTE: Previous 13(2) notices dtd. 04.08.2012 stands cancelled due to technical reason.
transaction throwgh the cash cradit account . . ; .
v disgicead olf thi slock without rereying Notes | Date: 14.11.2024, Place: Kolkata Authorised Officer, Bank of Baroda
the bank dues thereby siphoned the fund 1) The Standalone and Conzalidated Financal Results of the Company for the quartes’ hall year ended on Seplember 30 2024 have beén
cl 3.1.3(d) - Disposal of | The Bonowsr has availed Term Loan of revizwead by Audit Commitize and approved by the Board of Dractors inits meating hald an Movembar 13, 2024, The Statutary Auddors of the FORM G
ause o & | : 5 I 3
3 oy . Company have camied oid limitad review of the above results for Quarter endad Seplember 30, 2024,
AnE.E.T.iE- Lhe «umt hi?;d?éazlt?a:ﬂ ﬁg;;:,}?i [f"rﬁ;-ln’rtzsl;:r E'ﬂf !Ef:r:: nlf:I!“: 2] The above s an exract of e detailed formal of Duader 7 Hall year ended on September 30, 2024 fad wilh the Slock Exchanpes under INVITATION FOR EXPRESSION OF INTEREST FOR m
lr::»!JEIFiL lF}HErIS ?Dl-t:;l#rﬂﬁ;ier ﬁrbdpha:lrsr. alim Sanﬂilﬂ-nhlﬁtlﬂr deted 22 05.2013 il Regulation 33 of the SEB| (Listing Obligations and Disclosure Requirsments) Regulations, 2015, The full format of the Quarkedy and Yearly TOPLINE COMMODITIES PRIVATE LIMITED (IN CIRP) =
d,ﬁpﬂrﬂed O e the st Furthar the OCC fimil uf H;. 1.70 Crores Financial resuits are availatle on the Stock Exchanpes Websites www.cseindia.com, www.bseindia.com and on Company's website Engaged in manufacturing of PU leather by PU coating on fabric .
fixed assets or immovable property | and TL of Rs. 0.60 Crores are coliataraily WA Far and on behall of the Bsard of Diracsors | §(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India E E
given lor (he purpose of SBCUNING A | can)rad by existing Plant and Machinery Octal Cradt Capital Limited (Insolvency Resolution Process for Corporate Persons) Regulations, 2016) ﬂ
Eﬁfrll:uémn.' 'i:llggl':;‘;[ the knowledge of | of Rs, 2.25 Crores (WD) as per ABS FY 5 T Arihand Patni RELEVANT PARTICULARS a L o "‘
- =ner, 2013. e 2 a0l Wholetime Director | | - e
The Markat value. of the Plant and Placa : Kolkata OIN - 07240950 1. | Name of the corporate debtor along Topline Commodities Private Limited @ '=""\
Machineries as per valuation report of with PAN &CIN No. AFGPP4036A
TarunGhosal dated 13.02.2015 & U67120WB1993PTC058327 m p—
08.07 2015 aggragates to Rs. 1.32 Crores. CHAMPION COMMERCIAL COMPANY LIMITED 2. | Address of the registered office 2, Brabourne Road, 6th Floor Kolkata, l
RibSAol the Tacs Joon lvw o P15, Now CIT Road. Kolkata 700073 -~ e
Rs. 0,59 Crores was assigned to Refiance Web: www.championcommercialin Email : mumbai@singhaniagroup.com , Tel: +9133 22372190, 3.| URL of website hitps:ffwww indiapu.in/ | : o
ARC on 22.03.2017 as unsecured CIN :L51509WB1982PLC034891 4. | Details of place where majority of fixed Eatct?rstth(lel(li aDt [isé:] 62,1?136& '172{ %2103 Bndustnal m —
During unit visit by Branch officials on Extract of statement of Unaudited Financlal Results for the Quarter and Half Year ended Sep 30, 2024 assels are Iogated : : salo JaneyTl, DISt-Sharch, Bujarat —
OB 122022, it observad that the unit is T 5. | Installed capacity of main products/ services | 1,08,00,000.00 MTRS p.a.
being used by some olher party. On r e 6. | Quantity and value of main products/ Quantity of the product: 1496.62 -
discrede enguiry, It came io notice that the Sr Particulars SO AL o gt ek hro services sold in last financial year Thousand Meters (Approx.) m L o
borrower has closed the unit long back Mo, mmmlnm_m4 30.08.2023 | 300082024 | 30.08.2023 | 31.03.2024 Value of the main products: INR 30.23 Crores
and there werz na traces of any plant-and lUnanesed) (Unaudited) | {Unaudited)| {Unaudited)| (Audited) . ' : m m
machinery, e — AR <oEy pes T T TS BT 7. | Number of employees/ workmen 50 approximate as on ICD - p— .ﬁ_
From thae abova, it is establishad that tha Sl Lrliolis : : — : ] - Ll Further details including last available Details related to CD can be obtained by sending an e—
: far the peiod (Delone Tax, Exceptional ' i i i o0 topline.ci | Y
borrower has disposed off the Plant and 2 | NatProlit for the per ‘ - financial statements (with schedules) email to topline.cirp@gmail.com
Machinery given for the purpose of securing and 'or Extraordinary fems) (12247 (75.16) 7317 | (19757 252.95 (41,39} of two years, lists of creditors are List of Creditors will be available at the following URL h r—
a term loan without the knowledge of the 3 | MetProfitforthe perod befare Tax (afler available at URL: https:/fibbi.gov.infen/claims/front-claim-details/19126 m 1,,.-=
banh:fl IE"'[‘:'.E" : Excaptional and/ oF Extraordinary darms) (122.41) [Y5.16) 7347 (197.57) 252.95 (41.33) 9. Eligibility for resolution applicants under | By sending an email to topline.cirp@gmail.com P_. \.-:
Thie above evidence of wilful dslfaul'r on the part of the Barrower firm and ils 4 | NetProfit for the period after Tax (after Exceptional section 25(2)(h) of the Code is
partnershas baen examined by the Bank's witful Defaulier Screening Committes and ! or Extraordinary #ems) (05.66) | (71.74) 5426 | (167.40)) 18693 [38.80) available at URL: — ﬁ L o
headed by the Executive Director, The commities has concludad thal an event 5 | Total Comprenensive Incame tor the period 10.| Last date for receipt of expression of interest | 06-Dec-24 ("
'::'r I'I‘lllrllrul ﬂﬂfﬂu“ has |:ll'_".'l'_:l_|l'rE.1|_‘|_ |Cm-|pr_5:ng F'rufi'r f"_'lrﬂ'I'E penm {E‘EEF [_Eh'} and 11 X Date Of |ssue Of pFOVISIonal ||St Of 16'DeC'24 ﬂ ﬁ
Et‘kﬂ Nﬁ'cﬁ thal m;m: NFE!:IQE'”H"TEE l"m narmas of T'u iurru:'ar Flnrln 'Trs. other comprehansive income (after tax)] 397 28 G644 43127 a6a72| 110057 155326 prospecthfe resolution applflcants
ree Mahaveer Packaging Industries, its partners Mr, Arun Kothari, Mrs, 12.| Last date for submission of objections to 21-Dec-24 —_— - -
Snehlata Kothari have been proposed to be declared as wiliul Defaulier by the _E| Ew Share Capital , 00 000 L AL LLL L2 provisional list r——1
Bank due to the above reasons, 7 | Eaming Per Share (of As 10/- each) 13.| Date of issue of final list of prospective 26-Dec-24 _._|
In case you desire, you can make a representation / submissions in this regard (for continuing and discontinued cperations) {47.83) (35.87) 27143 (83.70) 03.46 {18400 resolution applicants ¢ ==
within 15 days of recelpt of this leller hereol 1o the Bank. Baside this, i vou desing Mote 14| Date of issue of information memorandum, | 31-Dec-24
a ﬂEffSDI'IE'H hearing can alse be given. Please note In case no representation The abose results have been rdevwed and recommended by the Audit Commities and approved by e Board of Directors in their meetings evaluation matrix and request for resolution h U
andior no request for said personal hearing is recaived within stipulated period | | heid on 13th Noverriber, 2024, The abovs resul lor e quane and hall year endsd 305 Seplamber, 2024 have been rviewed by the stalutory plans to prospeciive resolution applicants
or Bank 1a not satisfied wiih ihe represantstion/submiasion mada by you, Bank Audtoes of the Company in lermsof Reguiation 33 ol SEBI(Listing Obligations and Disclosure Requirements) Regulations, 2015, 15.] Last date for submission of resolution plans | 30-Jan-25 :
will go ahead with its decision of declaring & also informing RBI, CIBIL and ather On behalfl of the Board of Directors 16.| Process email id to submit EOI topline.cirp@gmail.com and physical copy at
Credit Information Companies, names of the Borrower fiem and s parlners as Sell- CK 104. Sector II. Salt Lake. Kolkata. WB 700091
wilful defaulter and also will take appropriate legal acton, Gaurav Singhania ’ ’ ’ ’ S
Branch Head Piace: Mumbai Managing Director & CEQ Date:14.11.2024 :
" . x ' 1411 Avishek Gupta
S Behail G: Wi Sefuitar Soreaning LOMMEee IWDDG) | -|Dats: 2115004 DIN - 011856568 Place: Kolkata Interim Resolution Professional .,
Topline Commodities Private Limited /
Registration Number: IBBI / IPA-003 / IP -N00135/ 2017-2018 / 11499 /
Registered Address of RP: CK-104, Sector 2, Salt Lake Kolkata, West Bengal- 700091
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’ ‘A pant of youn daily life' CIN: L?-maaul.waaPl.cuazmﬁ
' el ot - 306, ST AT, WTATE L TRV U, e ha—1, Y el 110048
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